Annexure-I

Name of the corporate debtor: SVK SHIPPING SERVICES PRIVATE LIMITED; Date of commencement of Liquidation: 06-09-2024;
List of creditors as on: 29-11-2025 List of Secured Financial Creditors

(Amount in %)
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Cﬁ?r::z Aty U67190K Secured debts of the CD. In interest
1 Waltair A1906PL | 05-10-2024 4,19,86,220| 4,19,86,220| Financial 4,19,86,220 Yes addition to - No 12.586 - - - - | relinquish
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Liquidator,

M/'s. SVK Shipping Services Private Limited (In Liquidation)
Reg No. IBBI/IPA-001/1P-P00967/2017-2018 /11588




